16 Introduction of Ministers [RAJYA SABHA] by the Prime Minister
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SHRI VIJAY GOEL: 2. Consideration and passing of the following Bills as
passed by Lok Sabha:—

(a) The National Bank for Agriculture and Rural Development (Amendment)
Bill, 2017.

(b) The State Banks (Repeal and Amendment) Bill, 2017. ...(Interruptions)...
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...(Interruptions)...

SHRI VIJAY GOEL: 3. Further consideration and passing of the Whistle Blowers
Protection (Amendment) Bill, 2015, as passed by Lok Sabha.

4. Consideration and passing of the Prevention of Corruption (Amendment) Bill,
2013, as reported by Select Committee of Rajya Sabha.

5. Consideration and passing of the following Bills, after they are passed by
Lok Sabha:—

(a) The Repealing and Amending Bill, 2017.
(b) The Repealing and Amending (Second) Bill, 2017.

(¢) The Goods and Services Tax (Compensation to States) Amendment Bill,
2017- To replace an Ordinance.

(d) The Indian Forest (Amendment) Bill, 2017 - To replace an Ordinance.

(¢) The Insolvency and Bankruptcy Code (Amendment) Bill, 2017- To replace
an Ordinance.
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sft wvmafe: 91 SN, wilst 3y 98 STSYI ... (@GE)..... Hon, Prime Minister to
introduce the Council of new Ministers. ...(Inferruptions)... Afterwards. ...(Interruptions)...
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REGARDING DISQUALIFICATION OF MEMBERS
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MR. CHAIRMAN: Shri Naresh Agrawal, under what Rule? ...(Inferruptions)...
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MR. CHAIRMAN: Rule? ...(Interruptions)...
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